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Product diversification programme of
Haldia Refinery
*40. SHRI DIPANKAR MUKHERIJEE:
SHRI NILOTPAL BASU:

Will the PRIME MINISTER be pleased to
state:

(a) whether any product diversification
programme is being planned by Haldia
Refinery of I0C, if so, the details thereof;

to Questions 58

(b) whether any feasibility report has been
prepared and examined by IOC for utilising
the existing facilities of the Fertilizer Project
of HFC, Haldia; and

(c) if so, whether the same involves
production of Chemicals/Fertilizer by 10C,
other than utilisation of infrastruc-tural
facilities of Haldia Project?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI T. R. BAALU): (a)
As a part of product diversification,
Microcrystalline  wax  production/despatch
facilities are under implementation by IOC at
Haldia Refinery. The project estimated to cost
Rs. 35 crores is scheduled to be mechanically
completed by April, 1999.

(b) and (c) I0C is exploring the feasibility
of utilising some of the idle facilities of
Hindustan Fertilizer Corporation Ltd. at
Haldia.
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Cellular Phones in Bangalore

40. SHRI K. RAHMAN KHAN: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) by when the Cellular phones are likely
to be introduced in Bangalore;

(b) the reasons for the delay in introducing
Cellular phones in Bangalore; and

(c) whether any licence has been given to
operate Cellular phones in Bangalore?

THE MINISTER OF COMMUNICA-
TIONS (SHRI BENI PRASAD VERMA):
(a) The Cellular Mobile Phone Service in
Bangalore is likely to be introduced in the
year 1997.

(b) No, Sir, there is no delay in intro-
ducing Cellular Mobile Telephone Service in
Bangalore.

(¢) No, Sir. The letters of Intent have been
given to M/s. Modicom Networks

Pvt. Ltd. and Ms. J.T. Mobiles Ltd. to operate
Cellular Mobile Telephone Service in
Karnataka  Telecom  Circle including
Bangalore. The letters of Intent are yet to be
converted into licences.

Restructuring the ONGC

41. SHRI SANJAY DALMIA: Will the
PRIME MINISTER be pleased to state:

(a) whether Government propose to
split the Oil and Natural Gas Corporation
Limited (ONGC) into six independent
companies, with the Oil and Natural Gas
Corporation Limited as holding company;
and

(b) if so,
restructuring?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND

NATURAL GAS (SHRI T.R. BAALU): (a)
There is no such proposal under

the rationale behind this



